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To,

The Registrar General,

Principal Bench,

Hon'ble National Green Tribunal,
Copernicus Marg, New Delhi-110001

Sub: Regrading Inspection Reprot in 0.A. No. 350/2022 (LA. no. 637/2023) Mahesh
Kumar Versus State of Uttar Pradesh order dated 06.10.2023.

Sir,

In compliance to the order dated 06.10.2023 passed by this Hon'ble National Green
Tribunal in 0.A. No. 350/2022 (LA. no. 637/2023) Mahesh Kumar Versus State of Uttar
Pradesh order dated 06.10.2023, the Inspection Report on behaf of UPPCB is hereby attached
with a request to put up before Hon'ble National Green Tribunal for kind perusal and
consideration.

Enclosure: As above. Your's Sincerely,

(Dr. Ram Karan)
Chief Environmental Officer,
Circle-5
Copy to:

1. Shri Pradeep Mishra, Advocate for UPPCB.
2. Law Officer-I, UPPCB, Lucknow.
3. Regional Officer, UPPCB, Raebareli.

/

Chief Environmental Officer,

Circle-5
af—12 41, fufer @vs, TC-12-V, VibhutiKhand
TR, T&TH—226010 Gomti Nagar, Lucknow-226010
g-Aa-info@uppcb.com e-mail: info@uppcbh.com

daurge -www.uppcb.com Web site www.uppch.com
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" L.A. No. 637/2023
1. 1.A. No. 637/2023 has been filed by one Akash Bajpayee for impleadment on the ground that he is
the owner of a brick kiln likely to be affected by the order passed in OA No. 889/2022 today. On

due consideration, IA is allowed.
2. Registry is directed to prepare an amended memo of parties.

Original Application No. 350/2022

3. This matter relates to the allegation of violation of environmental norms by the brick kilns at

Raebareli, Uttar Pradesh.
4. This Tribunal has passed a detailed order today in connected OA No. 889/2022 after considering the

report filed by the UPPCB.
5. Learned Counsel appearing for the UPPCB has prayed for further time to file a fresh report in this

matter also in terms of order passed in OA No. 889/2022. The prayer is allowed. "
6. Liston 21.12.2023. ‘
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Latitude: 26.133005
Longitude: 80.779024
Altitude: 59.1#5m
Accuracy:3.9m

Time: 06-12-2023 16:31
Note: Narayan bricks field
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Item No. 12 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 350/2022
(I.A. No. 637/2023)

Mahesh Kumar Applicant

Versus

State of U.P. Respondent

Date of hearing: 06.10.2023

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER

Respondent: Mr. Pradeep Misra & Mr. Daleep Dhyani, Adv. for UPPCB (Through VC)
Mr. Sahil A. Garg Narwana, Adv. in LA No. 637/2023

ORDER

1.A. No. 637/2023

1. I.LA. No. 637/2023 has been filed by one Akash Bajpayee for
impleadment on the ground that he is the owner of a brick kiln likely to be

affected by the order passed in OA No. 889/2022 today. On due

consideration, IA is allowed.

2. Registry is directed to prepare an amended memo of parties.

Original Application No. 350/2022

3. This matter relates to the allegation of violation of environmental

norms by the brick kilns at Raebareli, Uttar Pradesh.

4. This Tribunal has passed a detailed order today in connected QA No.

889/2022 after considering the report filed by the UPPCR,

5. Learned Counsel appearing for the UPPCI has prayed for further

{ime ile a fresh renort | i i '
ime to file a fresh report in this matter also in terms of order passed in OA
No. 889/2022. The prayer is allowed,
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0. List on 21.12.2023.

October 06, 2023

Original Application No. 350/2022
(I.A. No. 637/2023)
DV

Prakash Shrivastava, cp

Sudhir Agarwal, JM

Dr. A. Senthil Vel, EM
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Narayan Brick Field,
Vill. Korwa, Bithouli, Bhojpur, Tehsil Lalganj, Racbareli.
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